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Reopening of J.fL MwbIm Ibww 
(Kailash Mills), Kanpur

7608. SHRI SUKHDEO PRASAD 
VERMA; Will the Minister of IN
DUSTRY be pleased to state:

(a) whether Uttar Pradesh Gov
ernment has again represented to the 
Government of India recently for ini
tiating action so as to re-cpen the 
J.K. Manufacturers (Kailash Mills), 
Kanpur;

(b) if so, the lacts thereof;

(c) the total number of such big 
textile mills which are lying closed 
throughout the country;

(d) whether Government do not 
propose to take over units because of 
their declared policy not to take over 
any more textile industry in the coun
try; and

(e) if so, alternative steps being 
contemplated to Start immediately the 
J.K. Manufacturers (Kailash Mills), 
Kanpur along with other closed down 
units throughout the country?

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRIMATI ABHA MAITI): (a) to
(e). The J. K. Manufacturers (Kai
lash Mills), Kanpur has been lying 
closed since 1st October, 1976. U.P. 
Government addressed a letter last 
time in November, 1977 suggesting 
takeover of the unit under the 
management of the NTC. Govern
ment's policy has been not to saddle 
N.T.C. with further liabilities, unless 
such an act becomes unavoidable In 
the totality of circumstances of the 
case. Thirty textile mills were lying 
closed as on 31st March, 1978. Gov
ernment expects that steps would be 
taken to reopen the mills in the near 
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Services of Samachar News Agency In 
Dhanbad

7510. SHRI A. K. ROY: Will the
Minister of INFORMATION AND 
BROADCASTING be pleaded to 
state:

(a) whether Samachar News 
Agency is very ineffective in the 
industrial belt of Dhanbad, Bihar;

(b) whether correspondent of 
Samachar in Dhanbad has not been 
provided with the right to telegraph 
news teleprinter service and even 
a telephone to keep pace with the 
developments in the industrial area; 
and

(c) if so, the reasons for the same 
and steps taken to correct the situa
tion?

THE MINISTER OF INFORMA
TION AND BROADCASTING (SHRI 
L. K. ADVANI): (a) to (c). Govern
ment do not interfere in the working 
of news agencies either editorially or 
adminstratively. Samachar, as a news 
agency, has ceased to operate with 
effect from 14-4-78. It is for the 
news agencies, which are entirely 
independent, to plan their activities 
and provide facilities to their corres
pondents for effective coverage award
ing to available resources.

Merger of Defence Accounts 
(Factories)

7511. SHRI JYOTIRMOY BOSU: 
Will the Minister of DEFENCE be 
pleased to state:

(a) whether there is a proposal for 
merger/integration of Defence Ac
counts (factories) at present under 
the administrative control of C.G.D.A., 
New Delhi, with the Ministry of 
Defence/D.G.O.F., Calcutta;

(b) if so, whether the proposed 
merger/integration will reduce the 
scope of employment potential by 
about 1200 in West Bengal; and

(c> if so. the facts thereof and 
Government’s reaction thereto?

THE MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE 
(PROF. SHER SINGH): (a) No, Sir. 
No such proposal has been under
consideration.

(b) and (c). Do not arise.

Appointments on Compassionate 
Grounds

7512. SHRI MOHAN LAL PIPIL: 
Will the Minister of HOME AFFAIRS 
be pleased to state;

(a) the tota1 number of persons 
*vho were appointed in the various 
Ministries/Departments of the Govern
ment of India in diffemt grades; on 
compassionate grounds during the last 
three years;

(b) the total number of applica- 
<ions ponding with the Government 
as on 1-1-1978 for appointment on 
compassionate grounds; and

(c) whether it is proposed to take 
any special measures to clear the pen
ding applications, if so, the nature 
thereof?




